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SHRI JAIRAM RAMESH: Sir, ...(Interruptions)...
MR. DEPUTY CHAIRMAN: I told you that I will come back to you.
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MR. DEPUTY CHAIRMAN: We are sitting up to 5.00 p.m. Why are you worried?
...(Interruptions)... Now, Shri D. Raja. ...(Interruptions)... Mayawatiji, please sit down.
Shri D. Raja, please be fast.

Situation due to deteriorating health of some JNU students participating

in indefinite fast

SHRI D. RAJA (Tamil Nadu): Sir, with great sense of anguish, I draw the attention
of the entire House. I draw the attention of the Government that the JNU students are on
indefinite fast; eight days have passed. Teachers also joined the students; they are also part
of the indefinite fast. Sir, the situation in JNU is very serious. The condition of students is
deteriorating. Last night, the INUSU President, Kanhaiya Kumar has been shifted to the
All India Institute of Medical Sciences. His health has gone down. Several students are
facing the similar problem. The situation is so sad, and Jawaharlal Nehru University has
been constituted under the Act of Parliament. Under the nose of Parliament, our students
are suffering in such a way in JNU campus. The University authorities have resorted to
punitive action against students. Several students have been rusticated; several students
have been heavily fined. Why should the University authorities do this? Yesterday also,
during the debate, I asked the HRD Ministry to intervene and advise the University
authorities to reconsider their action against students. The Vice-Chancellor, the University
authorities must offer negotiations with Students' Union, and sort out the problem. Sir,
it cannot go out of control. After all, these students are the future of this nation. Sir,
Jawaharlal Nehru University is a prestigious University. Hon. Minister, Shrimati Nirmala
Sitharaman is sitting here. She is from JNU; Shri DP. Tripathi is from JNU; Shri Sitaram
Yechury, my Comrade, is from JNU. Sir, JINU has produced such eminent politicians,
statesmen, scientists, foreign affairs experts, diplomats and everything. Such a University
is passing through unprecedented crisis, Sir. Can we tolerate it? Can we allow this? Can
we allow our children to suffer like this? Their health is going from bad to worse. Sir, how

can we, sitting in Parliament, tolerate such a situation? I am asking you this because you
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were the Professor, Sir. You know the psychology of students. You know how students
question everything. Sir, you tell me, I am asking you because you were the Professor
once upon a time. Can such a situation continue in JNU? It is not only in JNU but also
in Allahabad University similar situation is prevailing. So, Sir, my humble submission to
the Government is, the Government should intervene without any delay; the Government
should advise the University authorities to reconsider their decision; the Government
should ask the University Vice-Chancellor and other authorities to offer negotiation with

students. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Yes, the time is over. ...(Interruptions)... Naqviji, |

think the Government should try to solve the issue. ...(Interruptions)...

SHRI C.P. NARAYANAN (Kerala): Sir, I associate myself with the issue raised by
the hon. Member.

SHRI BAISHNAB PARIDA (Odisha): Sir, I also associate myself with the issue
raised by the hon. Member.

SHRI K.T.S. TULSI (Nominated): Sir, I also associate myself with the issue raised
by the hon. Member.

MS. ANU AGA (Nominated): Sir, I also associate myself with the issue raised by
the hon. Member.

DR. K.P. RAMALINGAM (Tamil Nadu): Sir, I also associate myself with the issue
raised by the hon. Member.
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MR. DEPUTY CHAIRMAN: Now, Shri Shantaram Naik. ... (Interruptions)...
SHRI PAVAN KUMAR VARMA: Sir, the students are. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... 3.&%. H1 aiat f&am
...(Interruptions)... ~ Yes, yes. ..(Interruptions).. ~ Shri ~ Shantaram  Naik.
...(Interruptions)... No, no, not going on record. ...(Interruptions)... BT

SHRI BAISHNAB PARIDA: *
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MR. DEPUTY CHAIRMAN: I hope the Government will look into all this.
...(Interruptions)... I have told them.
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MR. DEPUTY CHAIRMAN: Nagqviji, please convey the feeling of the Members
to the hon. Minister. ...(Interruptions)... The hon. Minister may initiate steps to solve the

crisis. Be serious, please. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Shri Shantaram Naik, not here. Shri Ram Kumar
Kashyap.

fTransliteration in Urdu script.
*Not recroded.



